** SHRI PRATAP PRABHAKAR GAWAS
(INDIAN NATIONAL CONGRESS)

ELECTORAL
Date of issue of notification for
General Elections ( 2007) : 8.5.2007
Date of Poll : 2.6.2007
Date of declaration of results : 5.6.2007
Date of constitution of the Fifth Legislative
Assembly : 7.6.2007
Total votes polled : 18391
Votes received by Shri Pratap Prabhakar Gawas: 7867
Margin of victory : 1534
Votes received by others :
(1) Jose Lobo ( SGF) : 158
(i1)Dr. Pramod Sawant ( BJP) : 6333
(ii1)Dr.Amonkar Suresh ( IND) : 3682
(iv)Rane Rajendra Narayanrao ( IND) : 351

PERSONAL

Father: Shri Prabhakar Y. Gawas; Mother: Smt. Parvati P. Gawas; D.0O. B.: 2 August
1963; Birth Place: Navelim, Bicholim; Married; Wife: Smt. Geeta
Pratap Gawas; No. of Children: Two; Educational Qualifications: S.S.C.

MEMBERSHIP OF THE LEGISLATIVE ASSEMBLY OF THE
STATE OF GOA

29 November 2008 : Member, Fifth Legislative Assembly of the State
till date of Goa.



Since 27 April 2009

Since 9 September 2009

Member, Demands related Ad hoc Committee on
Health and Social Welfare.

Member, Estimates Committee

Member, Committee on Delegated Legislation
Member, Panel of Presiding Members
Member, Committee on Public Undertakings

OTHER INFORMATION

Social and cultural activities
Special Interests

Hobbies

Sports activities and
membership of Clubs

Awards if any

Chairman, Vividha Group, Manager, Vividha
Higher Secondary School Navelim, Chairman,
Vividha Urban Co-op Society Navelim, Vividha
Sports Club.

Sports and dramas.

Social activities and cricket.

Reading newspaper, magazines, watching T. V.,
especially news channels, watching movies, keen
interest in dramas.

Cricket, Vividha Sport Club, G.C.A.

Yes, awards conferred by the Vividha group i.e.
Vividha Higher Secondary School,

Vividha Urban Cooperative Credit Navelim and
Sesa Goa Employees Union workers.

**In pursuance of the provisions contained in Section 66 of the Representation of the People
Act, 1951, read with Rule 64 of the Conduct of Elections Rules, 1961, Shri Gawas Pratap
sponsored by Indian National Congress was duly elected on 29.11.2008 in the Bye-Election to
the Legislative Assembly of the State of Goa from 17- Pale Assembly Constituency which was
held on 26t November 2008 to fill the vacancy caused in the Goa Legislative Assembly due to
the death of Late Shri Gurudas Gauns (Vide Official Gazette dated 15t December 2008 Series II

No. 35)



